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Title: Regarding discussion on demonetization of currency notes.

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, it was an opportune moment today and before the last day of the session, we could
have initiated a debate. €| (zaemar)

HToTollRT 31eA8Y & FoIdb @G 3 amueny sft aifept o
&€} (craumer)

SHRI SUDIP BANDYOPADHYAY : We are prepared to go for the debate and discussion without any rule and even without voting. Today and
tomorrow, two days are left. The debate can be continued upto tomorrow. I would request to use your office and to convince the Government side to
start the debate by which we can ...(Interruptions)

arotofier arearet @ oft org Ryt oft, amu aifery
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Frotofler arearer | st xicd Hifdrg, anudt arer Basrd uz an o) BrYog Ygt Gft, ama amu @feRy,
&€ (caurer)
HON. SPEAKER: Let Shri Kharge complete.
... Interruptions)
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SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Madam, with a heavy heart, I would like to say that 15 orwaz @ amer wiet afiféar € <ft, all parties
had accepted that whatever move has been taken by the Prime Minister regarding demonetisation to curb black money or fake money or terrorist
money or whatever it is called is a good one....(Interruyptions) But all of us have agreed that the implementation process ...(Interruptions)

off aveemor aorstl (oflerargz): amu 3er siess o Ssd, 3uR S A} @ot S amd s @@l 3., (k)

# uia o A dieren aisan § ...(camer) uia adta A dot oifew e gan ) ... (caumer) dftver @13t uia andla 3 dierot ordl e o 2ar 3 ... (@aurer) From
the 5, they are not allowing me to speak. I had given a notice. You had agreed for that notice but they are not allowing me to speak.
...(Interruptions)
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off v.dft, Briog Yt a1t dieror i ...(Rwwmor) dAsar, Aot Aom ey .. (RKwTer) ST go1 clelt of ard B eft, @ FAor Fomm am; ... (Rwmor) A ar ot Foroft wSa
...(=remor) Everybody has an objection. All parties had an objection about the implementation of this thing. ...(Inferruptions) That is why my learned
friend and my senior colleague Shri Bhartruhari Mahtab had wanted a discussion under rule 193. I had also initiated it in the House on the 5th.

...(Interruptions) We wanted a debate. Since the 5™, my notice under rule 193 has been accepted. ...(Interruptions) You had allowed me to speak. I
am sorry to say that till now for so many days they are not allowing me to speak. ...(Interruptions) At least now, if you let me know, I will start the
discussion under rule 193. After that, whoever wants to raise whatever issue on the subject may raise it. ...(Interruptions)

off avcenr aoroil: ama #ch off A 2mer aet smaf, ... (@)

THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMARY): Thank you for giving me
an opportunity.

From day one, from the 16", when the House started, when Parliament started, we have been continuously telling them that we are ready to debate
on demonetisation. ...(Interruptions)
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12.18 hours
(At this stage, Shri Mallikarjun Kharge and some other hon. Members
came and stood on the floor near the Table.)
.(Interruptions)
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HON. SPEAKER: No, this will not go on record. I am sorry.

...(Interruptions)

12.18 A2 hours
(At this stage, Shri Kalyan Banerjee and some other hon. Members
came and stood on the floor near the Table.)



